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2164. मीना:

जल संसाधन, और गंगा यह बताने कृपा :

(क) रेत ने तीन के दौरान देश के कई सौ को
और अनेक , प , है;

(ख) हां, तो बंधी है और देशभर -वार रेत
के संबंध कुल है;

(ग) सरकार देश अवैध खनन, और को रोकने हेतु को रेत
ऑनलाइन हेत,ु को करने योजना बना है; और

(घ) हां, तो रा है और , तो इसके कारण ?

जल संसाधन, ( मेघवाल)
(क) से (घ) : ( ) , 1957
23 (ग) के अनुसार बड़ ेएवं लघु

है। , 1957
3 (ड़) ,

;

15
, ढु ओं को ऑनलाइन बालू

, ,

,

गई है।
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Annexture referred to in reply to Parts (a) to (d) of Lok Sabha Unstarred Question No. 2164 due for
answer on 8.3.2018 regarding Sand Mafia.

Annexture
Statement of F.I.R. Recorded in respect of beating Physical fight with officers/personnel of
department of mines/hindrance in official work by Sand(Concrete) mafia during last five years.

Sr.
No.

Name of District Name of Police
Station

No. of FIR Specific particulars

1. Jodhpur Luni 24/03.02.2016 Against attempt to
kill
officer/personnel
and hindrance in
official work

2. Jodhpur Luni 23/03.02.2016 Theft matter
3. Jodhpur Banad 2/02.01.2018 Against attempt to

kill
officer/personnel
and hindrance in
official work and
attempt to damage
gov. vehicle

4. Pali Marwad 18/16.01.2018 Against physical
fight with
officer/personnel,
hindrance in official
work and attempt
to damage gov.
vehicle

5. Karauli Kudgaon 136/01.12.2017 Against hindrance
in official work,
attempt to injure
employees/officer
by attacking them.

6. Karauli Sapotra 32/01.12.2018 Against physical
fight with
officer/personnel,
hindrance in official
work.

7. SawaiMadhopur Boli 360/13.10.2017 Stone pelting on
gov. vehicles and
attempt to hit the
vehicle.

8. SawaiMadhopur Boli 408/24.11.2017 Against  physical
fight with
officer/personnel,
hindrance in official
work.

9. Kota Chechat 20/25.03.2017 Against Stone
pelting on gov.



vehicle, breaking of
vehicle’s glass and
physical fight with
employee.

10. Udaipur Gogunda 308/30.12.2016 Sections 332,
353/34 of  I.P.C.

11. Udaipur Khairoda 13/10.01.2017 Sections 397, 186,
353, 394 of  I.P.C.

12. Udaipur Pratap nagar 555/27.11.2017 Sections 384, 353,
342, 379 of I.P.C.

13. Bhilwara Bhilwada sadar 210/20.11.2017 Agaist Fight,
hindrance in official
work forcefully
taken away the
seized vehicle.

14. Bhilwara Shakkargarh 16/15.02.2018 Against hindrance
in official work,
ston pelting,
damage to govt.
property.

15. Bhilwara Ganga pur 117/11.05.2017 Against Stone
pelting on gov.
employee/officer,
physical fight and
hindrance in official
work.

16. Chittorgarh Rashmi 177/17.11.2017 Against hindrance
in official work.

17. Jaipur Pratap nagar 924/22.12.2017 Sections 379, 353
of  I.P.C. and
section 4 and 21 of
MMDR Act.

18. Jaipur Faagi 489/03.12.2017 Sections 332, 353,
379  of  I.P.C. and
section 4 and 21 of
MMDR Act.

19. Dausa Mandrayal 57/18.04.2017 Sections 143, 332,
353, of  I.P.C. and
section 4 and 21 of
MMDR Act.

20. Rajasmand Devgarh 21/17.1.2017 Against hindrance
in official work and
physical fight with
officers/employees.

21. Rajasmand Aamet 30/02.02.2018 Against hindrance
in official work and
physical fight with
officers/employees.
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